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Nr MR Ragendran Nalr for appllcant
Mr Sureshkumar proxy counssl far SCG:C

The"learned counqal For the respondentS'submité
that he uants to Flla a statement ba?ore Lhe matter is
heard on admission. He may do 50 ulthln 5 days with a'

copy tothe applicant.
List Por hearing on admission and IR before the

D.B. on 10.5.90.
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